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I / , ... ·. 

Before The National Green Tribunal, Principal Bench, New Delhi 

Original Application No.-200/2014. 

In 

M. C. Metha ....................... Applicant 

Versus 

Union of India & Ors ............... Respondents 

FIVEiRUPEES 

ij 

Supplementary Affidavit of the Secretary, Forest, Environment & Climate Change 
Department, Government of Jharkhand in compliance of the direction issued by 
Hon'ble NGT vide order dated 16.04.2025. 

I , Aboobacker Siddique P., S/O Shri Mohammed Haji presently posted as the Secretary, 

t:; \ Forest, Environment & Climate Change Department, Government of Jharkhand and I am duly 
c::, j 

,._ ~ competent to swear this affidavit and do here by solemnly state and affirm as follows: -
a ... : 

- i 1. That, at present I am working and posted as the Secretary, Forest, Environment & Climate 

~ Change Department, Government of Jharkhand and as such, I am well acquainted with all 

Ot the facts and circumstances of the case. 

2. That, I have gone through the order dated 16.04.2025 passed by the Hon'ble National Green 
0 
~ Tribunal, Principal Bench, New Delhi and have understood the contents therein. -., 
.,, -~ ~~;,,,,_· duly competent to swear this affidavit. Further, it is stated that I have gone 

/4 . h 
1/ _ --'":00(~ es and records mt e present case. 

(I" / 

{~ k'.ljiand submits the present Compliance Report in pursuance of the , 
e Hon'ble National Green Tribunal vide orders dated 13.09.2024, 

.08.2025 in Original Application No. 200/2014, M.C. Mehta vs. Union 

~ :~(Jn~· 1 
~-... ---
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,_ 

~ 

of India & Others, concerning the prevention and remediation of pollution in River Ganga 

and its tributaries. In the aforesaid matter, the Hon'ble Tribunal has emphasized on the 

issues relating to the prevention and control of pollution in River Ganga, which is being 

examined in a State-wise and District-wise manner. In this regard, the Hon'ble Tribunal has 

been pleased to issue various directions vide orders dated 20.02.2024, 10.04.2024, 

06.09.2024, 13.09.2024, and 16.04.2025. 

5. The Department of Environment, Government of Jharkhand, convened a meeting on 

02.06.2025 under the Chainnanship of the Chief Secretary, Govt. of Jharkhand wherein all 

stakeholder departments/authorities and Deputy Commissioner of Dhanbad, Bokaro, 

Ramgarh & Sahibganj of Ganga towns were invited to submit reports in light of the 

directions issued by the Hon'ble Tribunal. 

6. In compliance with the directions of the Hon'ble Tribunal, the Urban Development and 

Housing Department, Government of Jharkhand, has submitted a point-wise Compliance 

Report along with the status of implementation of the directions issued by the Hon 'ble 

Tribunal vide orders dated 13.09.2024 and 16.04.2025 pertaining to the submission of 

district-wise information, including details of cities and towns situated along the river 

Ganga and its tributaries have been attached here as Annexure -I 

The said report 1s annexed as 

Annexure 'I'. 

7. The Urban Department and Housing Dept. has also formulated the Faecal Sludge and 

Septage Management (FSSM) Policy, under which Faecal Sludge Treatment Plants 

(FSTPs) are proposed to be established at the level of Urban Local Bodies (ULBs), 

wherever feasible, or on a cluster-based approach. 

8. The water quality of River Ganga has exhibited significant improvement, indicating a 

relatively lower level of organic pollution. The Physicochemical and microbiological 

p~ ~~ ers are observed , follows-
- / 

-l•. icat'Par--ameters: ~, 

,:/> nged from 6.7 to 6.8, indicating slightly acidic conditions. 

· a Oxygen Demand (BOD) was recorded in the range of 1.1 to 1.4 

· \ . - __.; ' '.-~1gnifying low levels of biodegradable organic matter. 

JY C'IJ ' I.. \I'/) ./,/ 
~ l/jh31" . .-::· 

' · ......._:· ~ . - . _ · . --- :-:_.../' ✓ 
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111. Dissolved Oxygen (DO) levels varies between 7.0 to 7.3 mg/I, reflecting a well­

oxygenated aquatic environment. 

1v. Total Suspended Solids (TSS) were observed in the range of 28.0 to 32.0 mg/1. 

b. Microbiological Parameters: 

1. Total Coliform levels at the four sampling locations were 280, 350, 540, and 220 

MPN/100 ml, respectively. 

11. Faecal Coliform concentrations were found to be 120, 130, 240, and 79 

MPN/100 ml within the prescribed standards. 

111. Escherichia coli (E. coli) levels mirrored the Faecal Colifonn counts, recorded 

at 120, 130, 170, and 79 MPN/100 ml. 

1v. Faecal Streptococcus levels were observed as Below Detection Limit (BDL) at 

two locations (Method Detection Limits (MDL): 1.8 and 1. 6 MPN/ 100 ml), while 

the other four locations recorded concentrations of 8.3, 6.1 , 10 and 5 .6 MPN/100 

ml, respectively within the prescribed standards. 

9. The Physical & Chemical parameters of water quality of all the locations have been attached 

here as Annexure-11. 

The said report 1s annexed as 

Annexure ' II ' . 

10. In Ramgarh district, a total of twenty-five major drains and nallahs have been identified as 

contributing to the pollution load of the Damodar River. These drains, including Arigada 

Prabha Nallah, Arigada Serbhukhi Nallah, Rauta Rahta Nallah, Gova Ohara Govardhan 

Nallah, and others located within various cantonment and municipal wards, are currently 

untapped and discharge domestic sewage directly into the river system. The estimated 

sewage discharge from these drains varies from 0.03 MLD to 4.09 MLD, with a cumulative 

load proposed to be diverted to two major Sewage Treatment Plants (STPs) of 17 MLD and 

23 MLD capacities, respectively. Both STPs are under the Namami Gange Mission (NMCG) 

· :-6n targeted by March 2026. 

l? •·:~: / T1 ,or these STPs have been allotted, and compliance with the norms 
{: _· :.·.:· '/' ,.,, 

if :"•' -'° ~t() and MoEF&CC has been ensured. Once functional, these treatment 
:'./ .~A. ( ~ .~- \} ··~ -

\I ., : 1:,"ii.';. f·,o.s~ - gnificantly reduce the direct discharge of untreated sewage into the Damodar 
...... , \ 

-~~- '·\. I .- . \:~~-,. ·--- / ~<'· /.' ,'/) ------ , ,, .. 
\ , ,1 ( Jha ,' ·\\a~-:'--/ 3 
--~~ -'.-~-::--:'.,-;-:' . 
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River. The initiative aims to achieve comprehensive tapping of all identified drains and 

ensure sustainable management of wastewater within the Ramgarh urban and cantonment 

areas. 

The said report IS annexed as 

Annexure 'III'. 

12. In Bokaro district, under the Chas Municipal Corporation area, the open and covered drains 

have been identified for interception and diversion to sewage treatment plants (STPs) as pait 

of compliance with NGT directions in O.A. No. 200/2014 (M.C. Mehta vs Union of India). 

The major drains include those in Bharra Colony, Chira Chas, Azad Nagar, Gaush Nagar, 

Kailash Nagar, Bhojpur Colony, !spat Colony, Ram Nagar, Kunwar Singh Colony, Surya 

Chowk, Bandhgora, Telidih Basti, Singarijoriya, Azad Nagar, Kailash Nagar, and Surya 

Chowk. All drains have been included in the Detailed Project Report (DPR) and will be 

tapped for treatment before discharge. The total sewage flow from these drains ranges 

between 0.46 to 10 MLD. Land for the proposed STPs has been identified, but funds are yet 

to be received. The completion timeline for making the STPs operational and ensuring full 

household connectivity has been set for December 2026. 

The said report 1s annexed as 

Annexure 'IV'. 

"'~ 13.In Dhanbad district, under the Dhanbad Municipal Corporation area, the open and covered 

drains have been identified for interception and diversion to sewage treatment plants (STPs) 

as part of compliance with NGT directions in O.A. No. 200/2014 (M.C. Mehta vs Union of 

India). The major drains include those in Kari, Vasudev, Matkuria, Joriya and Baliapur 

Govidpur Nala. All drains/ nalas have been included in the Detailed Project Report (DPR) 

and will be tapped for treatment before discharge. The total sewage flow from these drains 

ranges between 0.54 to 42.102 MLD. 

/ .·1/' 

~ "' 
The said report Is annexed as 

Annexure 'V'. 
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Drain, Niklkothi Drain, Kasim Bazar Drain and Ferry Ghat Drain have been intercepted and 

diverted to12 MLD and 3.5 MLD sewage treatment plants (STPs) which are operational. 

The comprehensive details, pertaining 

to the names, locations & nature of 

drains/nalas, water quality analysis with 

respect to heavy metals and compliance 

status of STPs as per NGT/MoEF norms 

are annexed as Annexure 'VI'. 

15. That, this affidavit is filed bonafide and in the interest of Justice. 

16. That the statements made in above paragraphs are true in my knowledge and annexure are 

true copy of its original. 

Deponent 

Verification 

Verified at Ranchi on this day of October, 2025 that the averments & facts stated 

herein above are true and correct to my knowledge and belief and nothing material has been 

J\b~~~iA.L:I 
Deponent 

concealed there from. 
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